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Civil Appeal No.7417 of 2001

MS. WH RLPOOL CF INDI A LTD. Appel I ant (s)
VERSUS
UNION OF I NDI A & ORS. Respondent ( s)

Date: 02/11/2007 The natter was called on for Judgnent today.

For Appellant (s) M . Subranoni um Prasad, Adv.

For Respondent (s) M. B. Krishna Prasad, Adv.

M. B.V. Balram Das, Adv.

Hon’ bl e M . Justice V. S. Si r pur kar pronounced t he
j udgnent of the Bench conprising Hon'ble M. Justice Ashok
Bhan, Hon'ble M. Justice H' S. Bedi and H s Lordshi p.

The appeal is dismssed with costs in terns of signed

j udgnent .
(Par deep Kunar) (Radha R Bhati a)
Court Master Court Master

(Signed reportable judgnent is placed on the file)



